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would be fixed by Newsprint Price Fixation 

Advisory Committee after the pur-Jiase is 

finalised. 

Enactment of legislation to ensure freedom 

and  compensation  to Journalists 

1418. SHRI RAMDAS AGARWAL: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether it is a fact that recently 
a conference was convened in New Delhi 
by the IFJ, Brussels and the National 
Union of Journalists (NUJ) in collabora 
tion with the Friendrichi Ebert Foundation 
based in Bonn, as reported in (Hindustan 
Times dated 15th November, 1991 page 
5  col.  2); 

(b) if so, what were the .recommendations 
made at the above conference and whether the 
Journalists demanded greater freedom to 
report and adequate compensation in case of 
injuries/deaths etc.; and 

(c) if so, what is the reaction of Go-
vernment thereto and whether any lagis-lation 
for implementation of the recommendation to 
ensure freedom, is contemplated to be enacted 
by Government; if so, by when and if not, the 
reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA 
VYAS):   (a)  Yes, Sir. 

(b) and (c) Briefly stated, the Confe 
rence stressed the need for developing 
active interaction between working jour 
nalists of all the countries of SAARC 
region and the importance of security of 
employment and personal safety in order 
t0 discharge their professional responsi 
bilities and promotion of professional 
standards. The   Conference   inter-alia 
impressed upon the Governments everywhere 
and especially in the region to treat journalists 
on assignments as doing public service and 
see that they are in no way harassed and no 
violence is committed against them by any 
agency governmental or otherwise. Besides, 
the Conference   also   urged  the  
Governments 

of the region to set up a permanent statutory 
body (where it does not exist) for regularly 
monitoring the factors that call for wage 
revision, for ensuring enforcement of the 
existing awards on wage scales and 
allowances and watch their service interests. 
The Government has noted these 
recommendations of the Regional Conference 
of Working Journalists. 

 


